ITEM NO.48 COURT NO.12 SECTION XIV

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 17404/2017

YOGENDRA YASUPAL Appellant(s)
VERSUS

M/S JIGSAW SOLUTIONS & ANR. Respondent (s)

(IA No.1l11560/2017-EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT and IA No.117077/2017-STAY APPLICATION and IA
No.117090/2017-PERMISSION TO FILE ADDITIONAL DOCUMENTS)

Date : 10-11-2017 This appeal was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
For Appellant(s) Mr. Arvind P.Datar, Sr. Adv.

Mr. P.V.Balasubramaniam, adv.
Mr. Samratt, Adv.
Mr. Anish R. Shah, AOR

For Respondent (s) Mr. Santosh Krishnan, Adv.
Mr. Gautam Shiv Shankar, Adv.
Mr. Raghvendra S.Srivastava, Adv.

UPON hearing the counsel the Court made the following
ORDER

Issue notice.

One week's time is granted to the respondents for filing

counter affidavit.

Rejoinder, if any, be filed within one week thereafter.

List immediately thereafter.

Status quo, as it exists today, shall be maintained by

the parties, in the meantime.
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